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Rajana Srinivasa Rao v. A.P. SRTC, (B.V.L.N. Chakravarthi, J.), 2025 SCC OnLine AP 3825 
Siyyadri Neeraj v. State of A.P., (Dr Y. Lakshmana Rao, J.), 2025 SCC OnLine AP 3816 
Sriyan Engineers & Contractors (P) Ltd. v. Union of India, (Cheekati Manavendranath Roy and 
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Vadde Sreenivasulu v. State of A.P., (Dr Y. Lakshmana Rao, J.), 2025 SCC OnLine AP 3819 
Vadthya Kishan v. State of A.P., (Dr Y. Lakshmana Rao, J.), 2025 SCC OnLine AP 3815 
Vankayalapati Bhavana Showrya v. State of A.P., (Dhiraj Singh Thakur, C.J. and Challa Gunaranjan, 

J.), 2025 SCC OnLine AP 3831 
Vanukuri Srikanth v. V. Sri. Lakshmi Vijayawada, (T. Mallikarjuna Rao, J.), 2025 SCC OnLine AP 

3823 
Vennela Apparao v. State of A.P., (Dr Venkata Jyothirmai Pratapa, J.), 2025 SCC OnLine AP 3829 
Vinjavarapu Somanadh v. State of A.P., (Dr Y. Lakshmana Rao, J.), 2025 SCC OnLine AP 3818 
Vitendra Kumar Jain v. State of A.P., (Harinath N., J.), 2025 SCC OnLine AP 3834 
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Abbot Healthcare (P) Ltd. v. Provident Fund Commr. (I), (Milind N. Jadhav, J.), 2025 SCC OnLine 
Bom 4249 

Aditya Suhas Pathak v. Shriram City Union Finance Ltd., (R.I. Chagla and Farhan P. Dubash, JJ.), 
2025 SCC OnLine Bom 4261 

Airoli Radha Krishna Coop. Housing Society Ltd. v. State of Maharashtra, (Amit Borkar, J.), 2025 
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OnLine Bom 4230 
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